National Company Law Tribunal

Allahabad Bench
CPNO. 123 ) ALo| 2013

ATTENDENCE-CUM-ORDER SHEET OF THE HEARING OF ALLAHABAD BENCH OF THE NATIONAL
COMPANY LAW TRIBUNAL ON 11.12.2017
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CP No. 123/ALD/2017

Parties are represented by their respective counsel. The reply in the present

application is filed. The case is fixed for argument on 10" January, 2018.
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Dated:11.12.2017 H.P. Chaturvedi, Member (Judicial)

Typed by:
Md. Zmid
(Sterogramher)



